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MOTION FOR ELECTION OF THE COIR BOARD
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The question was put and the motion was adopted

RE. INCIDENTS OF RAPE AND OTHER ATROCITIES AGAINST WOMEN
IN THE ENTIRE COUNTRY

MR. DEPUTY CHAIRMAN: Now, 'Matters to be raised with permission of the
Chair’; Zero Hour submissions. Shri Sukhendu Sekhar Roy. ...{Interruptions)... One

second, one second. ... (Interruptions)...
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oft fefia par faat @ifeem): we, wv ffads ey 21 ... @aam)...

MR. DEPUTY CHAIRMAN: Okay. Hon. Minister. ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: Shrimati Rajani Patil. ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: Shrimati Jaya Bachchan. ...(Interruptions)...

sffcdt ST Seee (ST ug): wR, "ivdrit & Amd J e T8t et e
-..(TGEH)... You cannot do this. For the last so many days I have been asking for a
discussion on women's protection, but it has not been agreed to by the Business

Advisory Committee. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Shrimati Jaya is speaking. I will call vou.
...(Interruptions)...

SHRIMATT JAYA BACHCHAN: Sir, they have been shedding crocodile tears since
the time of Nirbhaya. ... (Interruptions)... I am really embarrassed to stand here and speak.
Please don't do politics on women and torture on women. ... {Interruptions).. I have been
asking for a discussion on women's 1ssues for the last so many days and that has not been
agreed upon. ... (Inferruptions)... This is very unfair, Sir. You cannot allow one person to
speak. [ want a discussion. ... (Interruptions)... I want a discussion on women's protection.
I do not care which place; it is happening all over the country. I want a discussion.

...{Interruptions)... I don't want politicizing of ... (Interruptions)...

MR. DEPUTY CHAIRMAN: I will allow you. ... {Interruptions)... I will call yvou.
...(Interruptions)...
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SHRI ANAND SHARMA (Himachal Pradesh): Sir, please listen to me.

...(Interruptions)... Sir, please listen to me. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Now you may sit down. ... (Inferruptions)... I allowed
her. Sit down. ...{Interruptions)... Ms. Selja, sit down. I allowed her. Sit down. You
want to... ... (Interruptions)... No, no. Please. ... {Interruptions)... I allowed her. Sit down.
..(Interruptions)... One of you. ... (Interruptions)... Shrimati Ambika Soni, what are you

saying? ... (Inferruptions)...

SHRIMATT AMBIKA SONI (Punjab): Sir, comments have been made that we are
playing politics on this. We are not. ... (Inferruptions)... 1t 1s the Ministers of the Uttar
Pradesh Government, who are playing politics on women and there are rapes taking place
in almost every city. ... (Interruptions)... These people have given a notice four days ago.

That matter has not been taken up. ... (Interruptions)...

SHRIMATI JAYA BACHCHAN: For the last so many Sessions, not only the last
four days. ...(Interruptions)...

KUMARI SELJA (Haryana): She is already on her legs. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Now, was i1t a notice under Zero Hour
or.. ..{Imnterruptions)... What notice? .. {Interruptions)... Zero Hour. Okay.
...(Interruptions)...

off foefia gaR faat: e, wvr ffers ifew 21 ... (=M.

MR. DEPUTY CHAIRMAN: Is it a Privilege Notice? I will give you a chance after
him. ...(Interruptions)... I will allow you. ...(Inferruptions)... What do you want to say
about this? ... (Interruptions)...

sfi foefia gar et w=, = fifeds Afew 21 ...zaam)...
MR. DEPUTY CHAIRMAN: I will allow you after him. ... (Interruptions)...
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SHRIMATT JAYA BACHCHAN: You people are not serious about discussing this

1ssue. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: I will allow you. Sit down. ...(Interruptions)... Now,
all of you please take your seats. | heard you. Sit down. ... (Interruptions)...

Y TR AT AR SUFATT AE 5, T a1 H e @i L (@aE ).
sfidl.oa. gferan (seR aeen: IR, 3 orvel g gi e S1fTl L. (FaETH). .

MR. DEPUTY CHAIRMAN: Now, all of you please sit down. ... ({nferruptions)...
Puniaji, sit down. ... (Interruptions)... 9faw, vl s <f), dfsy ...(ATH)... Please sit
down. ...(Interruptions)... Hon. Members, the matter is very, very serious; I have no
doubt about it. Every Member is asking for discussion. There is no problem in

discussion. Please give notice. ... (Interrupiions)...

sft ereR R gl (dome): 9%, &9 IR foF 9 AR A § j2 21 L (F9ET). .

MR. DEPUTY CHAIRMAN: Let me complete. ...{Interruptions)... Let me
complete. ... (Interruptions)... Shrimati Kanimozhi, have you given notice and under what

rule? ... (Interruptions)...

SHRIMATI KANIMOZHI (Tamil Nadu): Sir, I have given notice last week.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Is it Zero Hour notice? ... (Inferruptions)... Isn't it?
...(Interruptions)...

SHRI TAPAN KUMAR SEN (West Bengal): Sir, Short Duration Discussion
notice has already been given by her. ...{Interruptions)... It 1s already in your office.

...(Interruptions)... You fix the date. ... Interruptions)...

MR. DEPUTY CHAIRMAN: Let me deal with that. ... (fnterruptions)... Nareshji, 1
will allow you. ... (Interruptions)... Let me deal with that. ... (Tnterruptions)... What I have

said is, if you are referring to Zero Hour notice ... (Inferruptions)...
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MR. DEPUTY CHAIRMAN: Let me deal with that. ... (Interruptions)... If you
are referring to notice of discussion under some other rule, and if there is a notice, that
1s under examination and the hon. Chairman will take decision and come back to you.
...(Interruptions)... Yes, there can be a discussion, 1 assure you. ...(Interruptions)... No

problem in it. ... (Interruptions)...

SHRIMATT RENUKA CHOWDHURY (Andhra Pradesh): It 1s an important issue.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Sit down. ...(Interruptions)... 1 have already said
that there 1s no problem. ... {Inferruptions)... The Government 1s ready for a discussion.
...(Interruptions)... On the issue of women's protection and atrocities committed on
women, the subject is very important and very serious, there can be a discussion, we will

come back to you. ... (Interruptions)... Now, sit down. ... (Interruptions)...

sfrel To aifeer: & fiod ar e S Afcw S w 21 ...(=aam)...

MR. DEPUTY CHAIRMAN: T told you that there can be a discussion.
...(Interruptions)... What else do you want? ... (Interruptions)... Now letme take Zero Hour.
...(Interruptions)... | have already said that there can be a discussion. ... (Inferruptions)...

Mr. Naresh Agrawal. ... (Inferruptions)...
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MR. DEPUTY CHAIRMAN: No discussion now. ...(Interruptions)... The

Government is ready for a discussion. ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: Misraji, in any case, if there is any notice, that will

be examined, and we can have a discussion. The Government has no objection on that.

...(Interruptions)...

oft fyefia o faat: v, #v ofes ifew 21 ... (=aem)...
MR. DEPUTY CHAIRMAN: That is under examination. ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: That is under examination. ...(Inferruptions)...
Sit down. ...(Interruptions)... Mr. Anubhav Mohanty, what is your problem?
...(Interruptions)...

SHRI ANUBHAY MOHANTY (Odisha): Sir, I have also given a privilege notice
against the Minister of State in the Ministry of Water Resources. ... {Interruptions)...

MR. DEPUTY CHAIRMAN: When did you give it? ...{Interrupiions)...
SHRI ANUBHAV MOHANTY: Sir, yesterday. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Hon. Chairman will examine it. ... (Inferruptions)...

Please sit down. ...{Interruptions)...

SHRI ANUBHAV MOHANTY: Sir, he misled the House ... {Interruptions)... He

spoke untruth on the statement. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You needn't say anything about  this.
...(Interruptions)... You can only raise the question of Privilege Motion and I have
given the answer that it is under examination. ... (Inferruptions)... Now, please, sit down.
...(Interruptions)... Now, 1 am taking up Zero Hour. ...(Inferruptions)... Shri Sukhendu
Sekhar Roy ... (Interruptions)...

SHRIMATI RENUKA CHOWDHURY: Sir, listen to me. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Not allowed. ...{Interruptions)... 1 told you that
there can be a discussion. ...(fnferruptions)... Then, what do you want? Sit down.

...(Interruptions)...
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SHRIMATI RENUKA CHOWDHURY: Sir, it is an important issue.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Not allowed. ... (Interruptions)... Now, Shri Sukhendu
Sekhar Rov ... (Tnterruptions)...

SHRIMATT RATJANI PATTL: Sir, I need your protection.
MR. DEPUTY CHAIRMAN: What protection do you need?

SHRIMATI RATANI PATIL: Sir, [ requested you twice that this is a very important

issue. Sir, let me speak. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: I allowed you. It is on record. What are you talking?

...(Interruptions)... It is on record.
SHRIMATT RAJANI PATIL: T did not ... (Interruptions)...

MR. DEPUTY CHAIRMAN: No more discussion on this issue isallowed. Sitdown.
I allowed you and 1t is on record. I know the matter that you raised. [ know every sentence
that you spoke. Now, you cannot misuse this opportunity. Sit down. ... (Interruptions)...
Also, T know your problem. ... (Interruptions)...

SHRIMATT RAJANI PATIL: As a Member of this House, 1 have a night
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Listen to me. ...(Interruptions)... Rajani Patilji, you
have given a Zero Hour notice. [ know that. But yesterday, the same subject was raised
by another hon. Member in the Zero Hour. So, the rule does not permit me to allow
you. ...(Interruptions)... Listen. That is why I told you to give notice, and we will have a
discussion. Why do you want to give a notice for Zero Hour, in which you will be able to
speak only for three minutes? Let all the Members participate. It is such a serious subject.
There can be discussion under Rule 167. Give notice. What more do you want? You can
speak then, notnow.... (Inferruptions)... Now, Shri Sukhendu Sekhar Roy. Nothing else will
go on record. ... (Tnterruptions)... Rajeev Shuklaji, sit down. ... (Inferruptions)... My sisters
are troubling me. Why? Sisters should take care of their brothers. ... (Interruptions)...

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, I am addressing you.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Rajeev Shuklaji, why are you taking his time? It is

his time.
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SHEI RAJEEV SHUEL A (M aharashica): Just one minate, Siz
ME. DEPUTY CHAIEWMAN: What 15 your problem?

SHEI RAJEEV SHUELA: Sir, there 1s only one week left & 1ot of 1ssues stall
remain to be discussed. . rdterrugiions) .. So, why dodt vou give aninsttuction that this
1ssue should be taken up for discussion dunng this week onlw? .. Trterrugtions) .

ME. DEPUTY CHAIEMAM: If you wart to take up this discussion dunng this
week orly tomorrowr mormng we can decide aboutit There 15 no problem inthat. Mo,

Shn Sukhendu Sekhar Koy your time starts nowr,

MATTERS RAISED WITH PERMISSION
Invegularitiesheing committed b ¥ thind party mediclhim agents
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